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15.13 lin. 

COMMITI'EE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SEVENTY-FIRST REPORT 

Sardar A. S. Saigal (Janjgir): Sir, 
J beg to move: 

"That this House agrees with 
the Seventy-first Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 16th November, 
1960." 

Mr. Speaker: The question is: 

"That this House agrees with 
the Seventy-first Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 16th November, 
1969." 

The motion was adopted. 

RESOLUTION RE: TARGET OF 
SHIPPING-contd. 

Mr. Speaker: The House will now 
resume further discussion of the 
Resolution moved by Shri Raghu-
nath Singh on the 3rd September, 
1960, regarding target of shipping. 
Out of two hours allotted for discus-
-sion of the Resolution, only one 
minute was taken up. Shri Raghu-
nath Singh may kind~y continue his 
speech. 

Sbri T. B. Vitial Bao (Khanunam): 
We are beginning at 3·15. 

Mr. Speaker: We will go on till 
5.45. Hon. Members must sit till 
then. If there is no quon;r!l, What 
can I do? 
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Mr. Speaker: The hon. Member 
knows that the Senior Minister will 
follow English better. 

Shri Raghunath Singh: The reply 
will be by Shri Raj Bahadur. 
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Shri Raghunath Singh: All right, 
Sir. 

Now, I want to say that as far as 
aid is concerned,as far as other loans 
are concerned, as far as assistance is 
concerned, no loan is coming forward 
from any foreign country. No assis-
tance is coming from any foreign 
co.untry. Why? They do not want 
that our shipping should develop. U 
our shipping is developed, the foreign 
nations which are advancing the loans 
to us will dose their trade. They are 
ready to invest money for the deve-
lopment of the port, for development 
of the harbour, becaUSe they will gain 
by it, because the loadin8 and un-
loading facilities-help them. I have 
seen the whole thing. I have not 
found a single loan for the develop-
ment of shipping. 

Mr. Speaker: Are any reasons 
given in the Plan for not providing'? 

Shri Raghunath Singh: The Plan 
says nothing; only one column. I come 
to the shipyard. In 1958 and 1959, the 
Hindustan Shipyard constructed a 
ship of 16,145, G.R.T., whereas in 
the world, 90 lakhs G.R.T. have been 
added. Compare this figure of 90 
lakhs with the poor figure of 16,000. 
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The most strange thing is this. There 
is a second shipyard. Not a single 
shell is allotted for the first shipyard. 
No target is fixe:1 for the shipyard. 
No money is allotted for the second 
shipyard. Why so? Shipyard is in-
cluded in Industry. I have seen the 
whole of the Plan under Industry. I 
have not found 'a single shell given to 
the Vizagapatam shipyard. No 
amount is allotted to the second ship-
yard. We have passed a resolution. 
There is the policy of the Govern-
ment that there is a second shipyard. 
Why is not money allotted to the first 

• shipyard"! 

Mr. Speaker: Is it the Second Plan 
or the Third Plan? 

Shri Raghunath Singh: Third Plan. 
No money is allotted. 

Mr. Speaker: The hon. Minister 
said that he will take it up. I under-
stand, the other day, in answer to 
repeated questions, he seems to have 
said that a second shipyard is coming. 
They have accepted it as a matter of 
principle. 

Shri Raj Bahadur: This is included 
under Industry in Category C, which 
signifies that it is an industry for 
which foreign exchange is yet to be 
arranged for. 

Shri Raghunath Singh: Why has 
no target been fixed? Why has no 
money been allotted? If target is 
not fixed, if money is not allotted, 
what can be done. 

As far as the Hindustan Shipyard 
is concerned, it is building only 2! to 
3 shiPs per year, whereas in 1953 the 
Kaiser shipyard built the ship 'Liber-
ty' in 4 days and 15 hours. Compare 
4 days and 15 hours and one ship of 
the same type in 5 months built in 
Vizagapatam. That is the condition 
of our shipyard. 

What is the investment in this 
shipyard? The whole amount invest-

ed is only Rs. 547 Iakhs. Meanwhile, 
in these 10 years, how much money 
have we given to foreign shipping 
companies in order to purchase ships? 
Not less than Rs. 50 crores. I asked 
the Government when you are giving 
Rs. 50 crores and more to 
foreign shipping companies for the 
purchase of ships, why you have not 
invested the same money for the 
development of the first shipyard or 
for the second or the third or the 
fourth or the fifth shipyard? Why 
are you not manufacturing ships in 
your own country when you are 
giving money to the foreign com-
panies? You have invested here only 
Rs. 5 crores. 

Mr. Speaker: What is the answer"! 
The hon. Member puts a question. He 
has not given the answer. 

Shri Raghunath Singh: I say there 
should be allotted more money for the 
construction of ships. 

Mr. Speaker: What is the answer 
of the Government? When Rs. 5 
crores is the total investment, if Rs. 
20 crores have been spent during this 
period, for the purchase of ships from 
outside, what is the reason"! When 
we were in Japan, recently, we found 
a 14,000 ton cargo ship was ordered 
there and it was launched in our 
presence. Why is it so? Certainly 
the House would like to know why, if 
the Government has been able to 
provide Rs. 20 crores for purchase of 
foreign ships, this amount has not 

. been utilised for the manufacture of 
shiPs inside the country. The hon. 
Member said that there are outside 
agencies which are more anxious . to 
develop our ports rather than our 
ship·building yards. Are there any 
inside agencies also similarly inter-
ested in seeing that our ports are 
developed, but not our ship-buildling'? 

Shri Raghunath Singh: No ship-
yard, no ship-building. 

Mr. Speaker: Both inside and out-
side? 
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Shri Raj Bahadur: I shall attempt 
an answer in my reply. 

Mr. Speaker: The hon. Minister 
will reply. From what the hon. Mem-
ber says, when so much is spent for 
purchase of ships and development of 
ports, within half the money, you can 
develop ship-building yards. Why 
has it not been done'! 

Shri Ra&"hunath Singh: Last time, 
during the debate about foodgrains, it 
was said that some old second-hand 
ship may be purchased. This Govern-
ment has invited global tenders for 
bringing foodgrains from America. 
They said last time, as you may re-
member, Sir, that they were having a 
T. 2 Tanker to bring wheat. What 
happened to that promise? Secondly, 
a sum of Rs. 80 crores is going to be 
paid for bringing wheat from America. 
And what is the percentage of India? 
It is only 6 per cent, which means 
that the share of India will be only 
Rs. 5 crores out of the Rs. 80 crores. 
What is the reason for this? Americe 
is paying 25 dollars per ton to their 
shipping companies. The mercantile 
rate in the world is only 10 dollars. 
So, what America is doing is that they 
are charging from India 10 dollars per 
ton, and they are paying 15 dollars to 
their shipping companies from their 
own pocket, which means that they 
are paying 15 dollars per ton as sub-
sidy to their shipping companies. I 
want to know what help and what 
subsidy our Transport Ministry is 
going to give to the Indian shipping 
companies. 

My next point is this. How can we 
encourage our Indian shipping com-
panies to bring this' wheat from 
there? We cannot give subsidy to 
them because if we giVe subsidy, 
what will happen is this. Suppose we 
give 3 dollars as subsidy per ton, 
what will America do? America 
will charge from us 13 dollars plus 
15 dollars which they are giving to 
their own shipping companies. There-
fore. we cannot give .ubsidv to our 
shiwing companies. But there is one 
way out. and that i. that Tndia can 
give a navigation subSidy of 5 dollars 

per ton. That kind of subsidy is pre-
valent in the international world, 
namely the giving of navigation sub-
si'dy on the basis of nautical miles. 
The distance from America to India 
is 10,000 miles. To and fro, it would 
mean a distance of 20,000 miles. 5 
dollars would be equal to 500 cents. 
So if we give one cent per 40 
miies to our Indian shipping com-
panies, then our Indian shipping 
companies can stand the competition 
of the world; otherwise, they cannot 
stand the competition. America is 
giving 25 dollars per ton to their 
shipping companies, whereas we are 
offering only 10 dollars to our com-
panies. When that is the case, how 
is it possible for our shipping com-
panies to carry on? But there is a 
way out, an·d that is navigation sub-
sidy at the rate of O· 025 cent per 
nautical mile. This is not in any 
way more than what has been given 
in other countries like France. 

Shrl Braj Raj Sin~h: Wherefrom 
do they bring the money? 

Shrl Ragh1Ulllth Singh: Who? 

Shrl Braj Raj Singh: The Govern-
ment. 

Shrl Ra&"hunath Singh: We are 
paying to America, but Why should 
we not pay to our Indian shipping 
companies? We are going to spend 
Rs. 80 crores by way of freight on 
foodgrains. So, it is not as if they 
are giving us any gift. 

Mr. S1M!aker: The hon. Member is 
only trying to ask Government to 
divert the money that is being paid 
to the foreigners to the Indian ship-
ping companies. 

Shri Raghnnath Sln~h: To save 
freight charges on foodgrains, we can 
charter ships for the purpose of 
carrying those foodgrains, and give 
them to the Drivate shippinp." com-
pan;es or to the Ea.tern and Western 
ShiPDing Corporations. At present, 
the laid-uD tonnage of the world Is 
Rbout 60 lakhs tons. That means that 
60 lak:hs tons are now lying idle. The 
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Idle tonnage of the various countries 
,s as lO1!OWS: U.S.A.: 7 per cent; 
Llbena: 1'1 per cen.; .Panama: 17 
per cent; lireece: "'5 per cent, and 
tile U.K.: 5 per cent. If we can 
charter srups and give them to the 
lndLan shlppillg companies, then we 
can get cneaper rates. After all, 
these ships are lying idle, and they 
ShOUld be employed. We must take 
advantage of the present times, and 
charter the ships and give them to 
the Indian shipping COmpanies, and 
thereby save our foreign exchange. 

I shall now point out how there is 
a dram on our foreign exchange 
resources. In the budget of 1960-61, 
the figure on the revenue side is 
Rs. 988 crores, while that on the 
expenditure side is Rs. 1048 crores. 
The total amount of foreign loans is 
Rs. 4023 crores. In other words, our 
foreign loans amount to nearly four 
times our total revenue budget. And 
we have to pay Rs. 100 crores by way 
of interest on these foreign loans, at 
the rate of about 4 per cent. The 
adverse trade balance that we have 
is of the order of Rs. 400 crores. We 
are paying Rs. 200 crores by way of 
freight to the foreiill shipping com-
panies. In other words, in all, we are 
paying Rs. 700 crores to the foreign 
countries, whereas our total revenues 
are only of the order of Rs. 988 
crores. How can our country 'deve-
lop in these circumstances? 

Shri Braj Raj Singh: It will not. 

Shrl Raghunath Singh: Can this 
country develop in these circum-
stances? We are paying Rs. 700 
crores in terms of foreign exchange, 
to the foreign countries, but we are 
not prepared to give Rs. 50 crores to 
the shipping companies by way of 
foreign exchange. Out of this drain 
on our foreign exchange, shipping 
accounts for nearly 30 per cent, 
because we are paying Rs. 200 crores 
by way of freight to the foreign ship-
ping companies. 

In 1955-56, our imports were of the 
order of Rs. 761 crores. In 1958-59, 
they rosa to Rs. 1046' 5 crores. As 

LV!' our exports, they were 01 the 
unlt!l' or i\S. O'ill crores m l~a:;-bo, 
.. "u rts. ;i'ili' 1 crores U1 1958-:;~. In 
LIle year 1959-6U, tor the !irst half 
UL wmcn ngures are avauable, our 
.mpons have been of the order of 
rts. 'i'ta' 1 crores, and our exports of 
Lne order 01 Hs. "'II:;' II crores, leaving 
an adverse balance of Rs. 187'3 
..:wres, or rOughly Rs. 200 crores for 
hall the year, wtuch means Rs. 400 
crures or so for the full year. We 
C'''1 save at least ao per cent of this 
IUSS, by developing our Indian ship-
pmg, and that is what my resolution 
seeks to acrueve. 

The question is asked as to where-
from this money Will come. Rs. 16 
crores are cOming to us by way ol 
the earnings of our shi,pplDg com-
panies U1 terms of foreign exchange, 
and this amount is gOing to the 
general pool. RE. 162 crores are 
coming by way of customs duties. 
This means that 17 per cent of our 
revenue comes from the earnings ot 
shipping companies and also by way 
of cus,oms duties on the goods that 
are brought by our ships, that is, a 
total of Rs. 168' 6 crores comes to us 
from these sources. But what are we 
spending on our shipping? It is only 
Rs. 11 crores per year. That means 
that o~er a period of five years, we 
are gomg to spend only Rs. 55 crores. 
Let us now compare this with the 
railways and the Posts and Tele-
graphs Department. The railways 
and the Posts and Telegraphs Depart-
ment are giving us a profit of only 
Rs. 102 crores. The investment in the 
railway undertaking is more than 
Rs. 1500 crores, but the P. 8. T. and 
the railways are giving only Rs. 10' 2 
crores by way of profit. The invest-
ment in the shipping industry it 
about Rs. 80 crores in the private 
sector, and about Rs. 30 to 40 crorep 
in the public sector. This means tIuk 
we have invested in our shipping 
industry only about Rs. 110 to 120 
crores, but we are getting by way of 
re~u~ Rs. 168'6 crores per year, in 
shlppmg, whereas by investing 
Rs. 1500 crores in the railways and 
the P. 8. T., we are getting only 
Rs. 10' 2 crores. 
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[Shri Raghunath Singh] 
The development of shipping is also 

necessary from the point of view of 
a second line of defence, and we can 
have this for nothing almost. For 
defence, we are spending about 35 
per cent of our budget. But, for this 
second line of defence, we need not 
have to spend anything at all. 

Mr. Speaker: What about the 
income-tax which the shipping com-
panies pay on their earnings? 

Shri Baclumath SiDgh: I do not 
know how much income-tax they are 
paying. 

Mr. Speaker: Surely, they must be 
earning and also paying income-tax. 
These would be coming into the 
coJfers of Government. 

Shri Bachunath SiDgh: Yes, I 
thank you for mentioning this point. 
This money is also coming to Govern-
ment. 

Now, I come to the movement of 
cargo. In 1952; the total quantity of 
cargo moved was 22 million tons; in 
1956-57, it was 37 million tons, and 
the target in the Third Five Year 
Plan is 45 million tons. This means 
that the movement of cargo will 
increase by about 60 per cent in the 
Third Five Year Plan. And what is 
the share of Indian shipping in the 
whole world? The share of India in 
the world trade is 1· 54 per cent. H 
we take the Thir'd Five Year Plan, if 
we increase our trade by 60 per cent, 
it will be 2· 4 per cent. At present, 
what are we getting? H it is 2·4 per 
cent, according to the ratio which 
America is following, namely, 50· 50-
that is to say, if an Indian ship is 
going to America, America will sup-
ply 50 per cent of the cargo and if 
an American ship is coming to India, 
India will supply 50 per cent of the 
cargo so that the ship may not go 
unladen-our share should be 1· 2 per 
cent. As far as our shipping is con-
cerned, at present it is only O· 5 per 
cent. It means that our shipping 
should develop more than 1 million 
tons. 

As far as shipping IS concerned, 
we nave got no 100agrains carner, 
no bUlk carner, no overseas passen-
ger lme exc"pt tile one W!l.c.b. is 
rwuung to ::;'mgapore, and no tanker 
fleet. We have got only cargo slllps. 
We have aslted tile Government oil 
relinenes many times, we have been 
pressmg on Shri K. D. Malaviya 
many times, to employ Indian tankers 
for the transport of petroleum. 

He always says that there is some 
agreement. But what about the 
Government oil refineries? WhY 
should they not utilise our own 
tanker and save money? Why are 
they uWising the tankers of foreign 
shipping companies? 

The percentage of tankers in world 
shipping is 30. That ratio should be 
mamtamed in Indla also. We should 
have 30 per cent in tankers also so 
that we may save money ,by charter-
ing our own tankers for the transport 
of oil. 

Lastly I want to make this point. 
have worked out the figures and 

found out that the countries which 
have got more shipping and more 
shipping trade have risen in the 
world as big countries. I will give 
four examples. Take first Germany. 
In 1914, her shipping tonnage was 5 
million. In 1938, it rose to 7.5 million 
tons. This was at the time of the 
secon'd world war. Then take Italy. 
It was 1· 75 million tons in 1914. In 
1938, it was 3' 25 million tons. With 
that, she entere:i the war. Japan had 
in 1914 a tonnage of 1· 75 million. In 
1938, it was 4' 86 million tons. The 
U.S.A. had in 1914 only 3 million 
tons. In 1938, she had 9' 25 million 
tons. These four countries have 
risen and they are still rising, because 
their shipping is rising. 

What about France and U.K.? They 
were very big Powers in 1914. In 
1914, the U.K. had 19·25 million tons. 
In 1938, she had 17· 75 million tons. 
Finished. A big Power became a 
small Power. So is the case with 



IIS1 Resolution re: KARTIKA 27, 1882 (SAKA) Target of Shipping IIS2 

France. In 1914, she had 2'25 million 
tons; in 1938, she had only 2' 15 
million tons. It became a second 
class Power. 

.If India wants 1.hat she should be 
a ireat nation, she must develop her 
sh...ppmg. Otherwise, mdia will have 
;0 lose and lose very heav1ly. We 
should not pay money to the foreign 
shippers. We the taxpayers of India 
demand of this Government that the 
Rs. 200 crores which India is paying 
directly-we are b1eeding, our per 
capita is low and our industry is 
suffermg-to foreign shippers should 
cease to be paid. You are giving 
money to the foreign shipping com-
panies. This drainage of Rs. 200 
crores must be stopped. This is a 
30 per cent drain on our foreign 
exchange. With these words, I 
request that this! Resolution should 
be accepted either in this form or the 
other form. You have got to give 
impetus to the shipping industry of 
India by accepting this Resolution 
which expresses the sentiment of 
India that the money of India shOUld 
be saved. 

Mr. Speaker: Resolution moved: 

"This House is of opinion that 
the target of shipping be fixed 
at least at 5 lakh G.R.T. and 
Rs. 100 crores be forthwith sanc-
tioned for this purpose." 

There are some amen·dments. 

Shrimati Da Palehoadhuri (Nabad-
wip): Sir, I beg to move: 

In the resolution-

for the words "and Rs' 100 crores 
be forthwith sanctioned for 
this purpose", 81.Ibstitute 

"to be achieved during the 
Third Five Year Plan. This 
House is further of opinion that 
in order to achieve this objective 
it is necessary that steps be forth-
with takel5 to save the enormous 
sums of money in foreign. exchange 
which have to be paid for freight 

to foreign countries specially for 
import of foodgrains and that this 
can best be done without any 
adverse effect on the foreign 
exchange position by building 
and purchasing additional ships 
to be used for this purpose." (1) 

Dr. N. C. SamantsiDhar (Bhuban-
eshwar): I beg to move: 

In the Resolution,-

Add. at the end-

"in the Third Five Year Plan 
and necessary speedy action be 
taken to increase the ship-
building in the country." (2) 

Mr. Speaker: Now, the Resolution 
as well as the amendments are before 
the House. The hon. Members shall 
have ten minutes each. The hon. 
lady Member will have fifteen 
minutes. 

Shrimati Da Palehoudhurl: Sir, I 
will not be very lengthy. My hon. 
friend has covered all the points. I 
have brought this amendment to his 
resolution with which I am one in 
spirit but I also think that it should 
be amended as I have indicated in 
my amendment. 

The national shipping board had 
made a very modest recommendation. 
They say that 5 lakh tons should be 
added and they have asked for an 
allocation of Rs. 104 crores. I do not 
know why everything about shipping 
seems to have been brought down and 
cut down by the Planning Commis-
sion. Even the paragraph in the draft 
ou tUne is very small and there is 
only one paragraph. It appears that 
it holds a very small place in the 
hearts of the Ministers. 

Shri Raj Bahadur: Ministers? 

Shrimatl Da Palehoadhurl: Yes, 
Planning Minister. My hon. friend 
has quoted many figures and it will 
be seen from them that on the basis 
of the current freight rates, we would 
lose over Rs. 40 crores in foreign 
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exchange on the 8' 5 million tons of 
foodgrains that will be imported and 
then another Rs. 200 crore~ by way 
of freight. Oil is also not carried in 
our OWn tankers. A poor country 
like India needs investment in pro-
ductive enterprises. Of aU enter-
prises, shipping is the most produc-
tive as it starts to pay from the day 
you start sailing a ship. It never 
stands in the port; the longer it 
stands, it loses. It always travels 
and it is always busy. Every time 
it travels, it earns foreign exchange. 

So it is quite safe to presume that 
if we were to buy a ship today we 
would pay back that amount which 
we spend on that within less than 
seven years. This is the most oppor-
tune time to buy ships in the world, 
because there is excess tonnage, there 
is idle tonnage an therefore we must 
take advantage of it. 

There is also one thing to be thought 
of. With all the meney that is being 
allocated, after all, our Indian ship-
ping companies have not done badly. 
What did they do in the First plan 
period? In the First Plan period 
450,000 tons were contributed by pri-
vate enterprise only to shipping but 
only 50,000 tons by the Shipping Cor-
poration in the public sector. In the 
First Plan period the private enter-
prise invested Rs. 63' 25 crores in 
shipping of whiCh Rs.540· 70 crores was 
raised by them from their own resou-
rces. So far as the pubilc sector was 
concerned, it invested Rs. 6' 77 crores 
of which Rs. 5'14 crores was raised 
from their own resources. I do not 
say that the public sector should not 
have every help from GoV'emment. 
But, after aI, the shipping companies 
have done their work and they have 
shown their worth. 

I think shipping, if it is to be 
developed, must be developed in both 
the sectors. The!"e should be no 
question of any public or private 
sector in shipping. It is Indian ship-
ping, because whatever you may own 
In shipping it cannot be concentrated 

in one body. It belongs to the whole 
company of people who work. A 
ship is a very different thing from a 
land-bound industry. Shipping is 
something that brings, above all 
things, prestige and prosperity to a 
country. While inaugurating the 
National Shipping Board the Prime 
Minister himself-I can do no better 
than quote him-said: 

"Mercantile marine represents 
power of a difterent type, not 
power of armed might but the 
power of the country's growing 
wealth and prosperity." 

rhe Prime Minister was of that 
OP1Illon. I must say that everybody 
in the country today feels that if we 
are to have expansion in shipping 
there must be this allocation. Large 
amounts are being drained away from 
the country by the very freights that 
we pay. Why not invest that in 
buying ships and building our own 
ships? Give it to the private sector 
and I am sure they will go ahead. 
Buy more ships and give them to 
your public sector. Give it to your 
shipbuilding yards and they will 
build more ships for you. After all, 
shipbuilding is an industry, an art 
that existed in India from time imme-
morial. In'dian ships have been taken 
to foreign countries to fight battles in 
the olden days, Indian ships have 
gone overseas and earned fortune 
and fame. Indian ships have spread 
the culture of India in foreign coun-
tries, 

On one point, Sir, I think I cannot 
agree with my hon. friend, Shri 
Raghunath Singh and that is about 
the question of ports. 

Shri Ragllanath SiDell: Don't 
worry, Calcutta port will have sufIl-
cient money. 

Sllrimatl Da Palehoadhurl: My 
objection is that he has brought the 
argument that there is money avail-
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able from foreign countries because it 
will facilitate their own trade in India. 
At the same time, Sir, we must ·not 
forget that the ports of India will 
really be utilised by our own shipping 
also if we develop them. 

Shri Raghunath Singh: Only 5 per 
cent. 

Shrimati Da Palcboadhuri: If we 
develop our shipping more and more 
we will have more than 5 per cent. 
On the other hand, most of the reve-
nue that we earn comes from the ports. 
From the Calcutta port alone 50 per 
cent. of the country's foreign exchange 
is earned by us. So, on Calcutta port 
and on the ancillary port of Haldia, 
any expenditure that goes to improve 
them should be met and not curtailed, 
because, not only will they benefl.t 
Indian shipping but they will benefl.t 
Bengal and also the whole of India. 

Let me quote the opinion of the 
eminent team from the World Bank 
headed by Mr. M. R. Hoffman who 
visited India. Mr. Hoffman expressed 
the opinion that improvement to the 
Calc~tta port with an ancillary port in 
Hald!a should have priority over 
another steel plant. We have never 
grudged money for steel plants. Some-
times even coal is not able to reach 
those plants! However, that is another 
matter. But we seem to want more 
and more steel plants. That is all 
right, and you can go ahead with them 
but do not grudge ships because of 
steel plants and do not hold back. 

Dr. P. Subharayan: We want steel 
plants to build your ships. 

Shrbaati Da Palchoudhuri: Yes: 
but, at the same time, buy them while 
the market is good. That is the point. 
Keep them and invest money in ship-
yards. Buy them, while you build, 
and buy them while the market is 
good. After all, it is a business pro-
position. 

Shri Raj Bahadur: We want to have 
steel to build ships. 

Shrimati Da Palchoudhuri: Yes; at 
the same time, you must buy while 
the market is good. If you lose the 
opportunity, sometimes it does not 
come tw:ce as you know the way with 
all opportunities! 

Apart from the money that we may 
spend on shipping, and apart from the 
technical part of what I have said-
the allocation being Rs. 104 crores and 
all that-we should also see that much 
of this money or at least a good portion 
of it is spent for the welfare of the 
seamen and the people that go on the 
ships, because a ship is not comprised 
only of steel and oil and the engine 
that runs it. Its life and soul are the 
men who run it. Unless we look out, 
our shipping will fall back and our 
seamen will also be driven out of ser-
vice, because, as my hon. friend point-
ed out, Pakistan is going on fast with 
shipping. It is very sad but it is a fact 
that many Indian seamen have lost 
their jobs and those seamen will have 
been substituted by Pakistani seamen 
on the foreign ships and even on our 
own ships. We must find work for 
our seamen because 10,000 boys are 
being trained every year and there 
should be no dearth for finding em-
ployment for our own boys. 

I should strongly recommend Shri 
Raghunath Singh's resolution which 
says that we should have Rs. 100 crores 
for the pUrpOse being granted, but, at 
the same time, I hope my amendment 
will also be considered and all steps 
be taken to see that this vast drainage 
from our country does not go on, 
because ships give not only prestige 
to us, but look at the lines shipowners 
have opened recently. You will be sur-
prised, when we tabulate it, that our· 
Indian shipowners have done very 
well despite all the handicaps and dis-
abilities. Look what we have done. 
We have consolidated our position in 
the most important route--the India-
United Kingdom route and the India-
continental route. We have started a 
service on the India-American route' 
now routes between India and South 
America have been developed; a new 
service between India and West Africa 
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has come in; also a service to Soviet 
Russia has been inaurated. 

15.58 hrs. 

[SBRI MULCHAND DuSE in the ChaiT] 

See what sorts of routes have been 
opened up, and in spite of disadvant-
ages, the Indian steamship companies 
have done very well for India and I 
think they should get a word of praise 
from the country all round and from 
the shipping people in general and 
from the Ministers and the Govem-
m~nts, and any allocation that they 
may ask for should be considered with 
every sympathy. 

16 hrs. 

Shipping, of all things gives us one 
other thing which we very often for-
get. When we go out on ships, on the 
high seas, we go to foreign countries 
and we bring trade and prosperity to 
India. We also bring friendship 
and contact with other countries. It 
is also true that the Indian ships on 
the high seas give us a sense of adven-
ture and achievement which no other 
industry can give, becaUSe it is not 
land-bound. I hope the Ministry will 
look into this and see that they cross 
the high seas in greater numbers. Jala-
nath himself will be with us for the 
acceptance of this project and this 
resolution. He who knows of the ways 
of winds, the ways of the currents 
and the ways of the high seas will 
bring our ships back to India full of 
prosperity, wealth and good fortune 
for the people of India in future. 

Dr. Samantsinhar (Bhubaneshwar): 
Sir, I thank Shri Raghunath Singh for 
bringing this resolution and for his sin-
cerity for shipping. I think the whole 
country will be obliged to him for his 
sincerity for shipping. If we have a 
superficial view of India, we find there 
is hardly any country in the world 
which is so defined in its boundary as 
India. By that perhaps nature meant 
tilat India should live in isolation and 
devel0l> its civilisation according to its 
own genius. But that is not a fact. 

Though we are bounded by nature on 
the north by the Himalayas and on the 
three sides by mighty seas, still our 
countrymen have been going to every 
part of the world, spreading India's 
civilisation. So, though We were meant 
to remain in isolation, our men have 
gone to every COlner of the world. 

How did they do it? There were 
no aeroplanes, no roads, no rail 
and no automobiles. The only 
vehicle was our ship. We have 
neglected it after independence. 
We all know how this craft was spoiled 
by the Britishers. They have spoiled 
this craft only to help their own indus-
try and their own mercantile ships. So, 
it would haVe been better for our 
national Government to pay more 
attention to shipping, but they have 
not done it. We all know that after 
independence, our Ministries, even in 
the States, have felt handicapped in 
regard to our Plans. Our planners 
also do not synthesise or co-ordinate 
the work. Somet;mes we also criticise 
some of our Ministers that they are not 
effectiVe and so their Ministries are not 
getting proper share in the distribution 
of the money in the Plan. But that 
does not mean that the effectiveness 
of a Minister would press the Planning 
Commission to give more money to his 
Ministry, because when there is a 
Planning Commission, they have to 
plan how much money they should 
give to each department and for what 
purPoses. This does not depend on the 
Minister's effectiveness or his persona-
lity. Because, we are all working for a 
self-generating economy. What is this 
self-generating economy? It means 
that it will yield us foreign exchange, 
it will give us more mony and it will 
increase our national budget. But this 
popular word "self-generating eco-
nomy" perhaps has no meaning to the 
Planning Commission. 

We have seen during the last two 
Plans that agriculture and industry 
have been given important places and 
they have been given more money. 
But shipping is an important industry. 
I would say that shippin, ~ next w 
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agriculture. But that has not been 
given as much importance as it ought 
to have been. I think it is now high 
time that the Planning Commission and 
the Cabinet would seriously consider 
how best we can solve this problem. 
The mover of the resolution has given 
us details about the position of our 
shipping in the world. That is the 
second line of our defence. If this 
second line of defence is not attended 
to properly, then we will lOse both in 
defence and also in welfare. So, I 
request that more attention should be 
given to this and this must not be 
neglected further as it has been neg-
lected in the past. 

Shri Radha Raman (Chandni 
Chowk): We haVe just now heard 
three speeches on the inadequate atten-
tion which our Government particular-
ly the Planning Commission, have 
given in regard to the expansion of 
shipping. Even a lay man can under-
stand that apart from the fact that 
shipping is a very big industry, it is 
the second line of defence and no 
country can defend itself unless its 
shipping grows. It is beyond our com-
prehension why the Indian Govern-
ment, in handling its traffic, is spend-
ing nearly Rs. 200 crores annually on 
shipping freight when it is not pre-
pared to meet the demand of the 
National Shipping Board, which it has 
placed before the country and why the 
Government not plan to spend Rs. 100 
crores more in the Third Plan to have 
5 lakh more tons of new shipping. It 
has been stated by the Minister in 
reply to a question that there will be 
a second shipyard in the country 
somewhere in the South but we have 
not been able to get a clear picture as 
to when that second shipyard would 

·come into existence. We have now 
only one shipyard at Visakhapatnam 
where ships are being built and we 
know that the demand of the country 
is hardly met by that one shipyard. 

I for one feel that, though there is 
a lot of pressure on our economy, and 
we have not enough resources to buy 
or to spend on such industrial enter-
prises that are to be brought up in the 
country in order to progress faster, yet 
shipping cannot be compared to other 

industries. As has been stated over 
and over again, we must develop this 
second line of defence. We know that 
we are surrounded by not very friend-
ly nabon, particularly Pakistan, and 
when Pakistan is advancing so much in 
matters of shipping, I do not know 
why the Government should not wake 
up in time and devote more attention 
to the expansion of shipping. 

Everybody knows that India was 
once a great maritime nation. Its ships 
went round the world, carried the mes-
sage o~ this country and sold to many 
countries the goods that were manu-
factured in very large quantities. We 
were then prosperous and happy and 
our- culture spread far and wide. We 
were one of the topmost natioDS. But 
with the deterioration in our shipping 
and other means of transport and 
communication coming in, We found 
that our country also became poor. Its 
prosperity and happiness were gone. 
I therefore feel that Shri Raghunath 
Singh by bringing forward this resolu-
tion and drawing the attention of this 
HOuse to the urgent need of having 
more allocation for shipping in the 
country has rendered a very valuable 
service. 

I do not know what the difficulty 
with the Government is. It is rather 
chartering planes from foreign coun-
tries in order to bring foodstuffs or 
other cargo. We are spending a lot 
of money over that. Even if half of 
that money is diverted to the manufac-
ture of ships or to increase the tonnage 
in this country, we shall have saved 
a lot of foreign exchange. We talk of 
foreign exchange presently and we are 
really in need of it. We find difficulty 
in finding it. But there is a very easy 
way in which we can do that. All that 
cargo which is handled by foreign 
ships or by foreign shipping compan-
ies can be diverted. Once we had 
asked this question from some of the 
authorities concerned as to why they 
were encouraging foreign ships to 
handle our cargo. They gave us the 
reply that our Government is more 
(!oncerned with the economics of it. 
Sometimes ships offer for the cargo to 
be taken from one end to the other 
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favourable rates. Those favourable 
rates are accepted by the Ministry. I 
fai' to understand why Government 
does not consider that it is better to 
give a little more to Indian shipping 
and encourage it either by subsidising 
or by offering them a little more in 
freight than to patronise foreign con-
cerns. 

We have been talking of so many 
things, that we will not import them 
and will have them manufactured in 
this country. Everybody knows that in 
that the consumer is taxed and is 
rather put to hardship, but because the 
national sentiment or the coun~s 
welfare is at our heart, we always 
abide by that. We are glad we accept 
it. But in the case of shipping I do 
not understand what stands in our way 
and why any cargo brought to our 
shores or leaving our shores is handled 
by foreign companies. There is idle 
tonnage and we may not like to buy 
ships because they are old ones and 
because of their running capacity and 
other things. They are not up to the 
mark and we will not like to buy the 
old th;ngs. But certainly there is no 
reason why such of the agencies of the 
Government which want the cargo to 
come and go should not charter those 
idle ships at concessional rates and see 
that the Indian companies meet that 
object rather than allowing the foreign 
concerns to handle that thing and thus 
be benefited at our cost. I therefore 
feel that Shri Raghunath Singh's reso-
lution is a timely resolution and the 
Government of India should accept it. 
The Planning Commission should feel 
that they have neglected SO far some-
thing of very great importance. This 
is the time when they should rather 
come out with more allocation with the 
precise nature of expansion in shipping 
and make the country feel that this 
neglected industry is also given the 
fullest attention and the demand of the 
National Shipping Board of the addi-
tion of 5 lakh tons of shipping is ac-
cepted so that We are able to advance 
at least as fast and as best as our pre-
sent resources that are available can 
allow. 

I, therefore, wholeheartedly support 
the Resolution of Shri Raghunath 
Singh and I hope that after this Reso-
lution is accepted-at least in a modi-
fied form-the Planning Commission 
will be able, in the Third Plan, to make 
this allocation for 5 lakh tons of new 
shipp:ng and add it to the total so that 
we shall be able to go forward in the 
sphere of shipping. 
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Shri c. K. Nair (Outer Delhi): Mr. 
Chairman, we are all very grateful to 
Shri Raghunath Singh for having this 
very important issue before this House 
The whole country is grateful to ~ 
for bringing this important point to the 
lime-light. I was wondering how this 
important factor was neglected. Per-
haps we have inherited it from the 
Mogh,l1 emperors. They neglected our 
shipping and that is why the country 
was lost to the foreigner. I am won-
dering why all these centuries we have 
been wasting so much money for want 
of shipping. We had to spend money 
to send our own goods abroad and 
bringing goods from abroad. It is real-
ly a great negligence. 
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Although, as I have said, we may 
have inherited it from the Mughal 
emperors, there may be other r~asons 
also because even the second shipyard 
at Cochin was going to be let down and 
it came to life again when the voice 
was raised in this House. But even 
then there has been no great help; 
there has been only a token-only a 
few crores of rupees. However, we 
are glad that they have done it. 

I do not understand this talk of 
second line of defence. Our first line 
of defence is our agriculture not our 
army. Perhaps industry is the second 
line and the third, shipping. Other 
things follow. Perhaps the last is the 
so-called army because it must be fed 
from behind by the agriculturists and 
helped by the industries and supple-
mented by our shipping and airforce. 

Now, coming back to the respon-
sibility of the Planning Commiiision, 
we started developing our country on 
all fronts, from agriculture up to 
music. No subject has been left neg-
lected. But how is it that this very 
important subject has been neglected? 
It needs some research. And in this 
connection, I am very thankful to Shri 
Raghunath Singh to have given a 
shake to the Mini.rtry and also to the 
Planning Commission by the facts 
that he has arrayed before the House. 
They are most convincing. Either 
they should be contradicted or they 
should be accepted in full. I am sure 
he must have spent good many days 
and nights in studying these things. 
He has done a very good piece of 
work for which We are all grateful. 
The Ministry of Shipping must also 
give some time to study these things. 
As a matter of fact, these figures 
s'hould have been placed before the 
Planning Commis3ion by the Ministry. 

The MiDJster of Transport and Com.-
munJcatiODS (Dr. P. Subbarayan): 
They were placed. 

Shrt C. K. Nair: How is it that this 
important industry is being neglect-
ed? While We are encouraging cul-

tural programmes, foreign tours and 
all that-I am only mentioning the 
last items, other important things are 
being done and they are important 
also-this iii a thing which is equally 
important. It seems that this matter 
has not been taken seriously by either 
the Planning Commission or by the 
Ministry. We would certainly like 
this to be an eye-opener to our Gov-
ernment. It is high time that we 
spend more money for this purpo3e. 
There is no reason why this shoufd be 
denied. 

Every State is planning. Rerala is 
also planning. We have been neglect-
ed in shipping and so many other 
important induoiries. I was speaking 
at one of their economic conferences. 
I said that it was the defect of their 
Ministry. If they make a case before 
the Planning Commission I do not 
think our Planning Commission mem-
bers are SO unreasonable as to reject 
their case without proper reasons. 
Every State wants more and more. 
If they put forward schemes and 
prove that they are practical and 
feasible there is no reason why they 
should be neglected. 

The question of shipping seems to 
have been comIlletely neglected. We 
shouIa now make a good start. ~ U· 

developing OUr economy, for develop-
ing our country We need to develop 
shipping. We cannot carry on our 
transport trade through aeroplanes,-
of course that wing is developing, but 
we connot carry on our trade through 
that-we cannot also do it by trains 
Or by trucks and other means of 
transport. We must have shipping and 
shipping of a very high order in pro-
portion to the world shipping tonnage. 

With these few words, Sir, I would 
request Shri Raghunath Singli to ac. 
cept the amendment moved by Shli-
mati Ila Palchoudhuri because her 
amendment substantiates the reasons 
for the request that Shri RaghlUlath 
Singh has put forward in his resolu-
tion. I hope the Government also 
will accept it. 
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[Shri Raj Bahadur] 
Mr. Chairman, Sir, I am grateful to 

the House, especially to Shri Raghu-
na th Singh, for the keen interest evinc-
ed by them in a subject which is so 
important for this Ministry, namely, 
Shipping. I can quite appreciate the 
anxiety that has been expreosed prac-
tically f,'om all comers of the House 
about the allocations that have been 
made and the targets that have been 
fixed for shipping in the Third Plan. 
I think, Sir, sO far as We in this 
Ministry' are concerned, we will do 
well to take the House into confidence 
about the latest stage in the achieve-
ment of the targets that were fixed 
for the Second Plan period. 

In that connection, Sir, I would like 
to state that against a target of 900,000 
tons that we have to reach in the 
course of the Second Plan period, the 
tonnage in operation on 1st October, 
1960 was 8,31,452 G.R.T. We have 
already acquired 11,962 G.R.T, but 
they are under the process of registra-
tion. This brings the total to 843,414 
on 1st October, 1960. The gap, there-
fore, on that date was 56,584. For 
ships to be scrapped during the 
course of this year, before the Plan 
period ends. we visualise or an tici-
pate that We will have to take 20,000 
G.R.T. into account. That means we 
wiIJ have to make. up .the gap of 
76,584 G.R.T. Against this gap, we 
have got 46.050 G.R.T. under construc-
tion and about 50,000 G.R.T. under 
negotiation. It is expected that practi-

. cally all this tonnage that is under 
construction or negotiation might be 
acquired' and it is hoped that before 
the Plan period ends, we will have 
not only made up our target but ex-
ceeded it by about a few thousand 
tons. 

This House, whenever it discussed 
the subject of shipping, should bear in 
mind the historic fact that during the 
period of foreign domination of this 
country, our shipping which was once 
Our pride in our history was literally 
decimated and ruined. At the dawn 
of independence we started with a 
poor tonnage of 125,000. I think I 
1287 (Al) L.S.-8. 

will d;o well if I just remind the 
House a to how we have built up one 
momentum for the expansion of or 
additIon to of our shipping tonnage 
by quoting figures for the last three 
year 3 of the acquisition that we have 
made. In the year ending 31st March, 
1958, the total additions were 60,150; 
in the year ending 31st March, 1959, 
the total additions were 60,161; in the 
year ending 31st March, 1960, the 
total additions were 128,982. To these 
may be added the additional requisi_ 
tion that are going to be made this 
year. Thus it can very well be seen 
how we started; and now we are add-
ing every year a tonnage which is 
more than what we had to ,begin with. 

So far as the Director-General of 
Shipping and this Ministry are con.. 
cerned, in all humility, it may be 
claimed that the task assigned to them 
has been fulfilled. We could not have 
done better than what we have done. 
It may also be recalled' that SO far as 
the question of the fulfilment of the 
target for the First Five Year Plan 
was concerned, the criterion was not 
that of the tonnage in operation. The 
actual tonnage in operation at the 
end of the first plan was only about 
450,000 tons. Tonnage was of course 
under conS'truction and that was taken 
into account to make up the tareet. 
But this time, when the year ends, I 
confidently hope that we will haVI! 
made up OUr target by having shippinl' 
actually on our register. 

So far as the resolutiOfts of the 
National Shipping Board, the Con-
greSs Party and of other bodies In this 
connection are concerned, they have 
all evinced keen interest and they 
have supported the caUSe of shippinK, 
but for that matter, I can assure you 
that there is nobody in this country 
Dr in this Government who does nDt' 
rE''1lise the importance of shippinK. 
We all want shipping to be added on 
and we all want that all the drain on 
our fDreign exchange resources that b 
taking place today should be stopped. 

Shri D. C. sharma (Gurdaspur): 
Why don't 'YOU cet &. 100 ml'Ol for 
shipping? 



SIarl Raj Bahadur: I would join 
my hon. friend in making that request 
to the Planning Commission and the 
Finance Ministry, but let him also re-
member that so far as the question nf 
the expansion or development pro.. 
gramme of our country is concerned. 
alld- the scllemes which are envisaged 
or included in our successive plans, 
we haVe got to take into consideration 
the relative or respectiVe priorities 
that have got to be assigned to them. 
We all know that we need food first 
and for that w.e want development of 
agriCulture. Agriculture needs irri-
gation and fertilisers, etc. They have 
got to .be provided for and assigned 
the- highest priority. Then we alI 
want that to make up the leeway 
craated b¥ our bac!kward. eeonomy a 
bye-p-oduct of the fOl'llicndcHnilwlMn' 
of 1J1l1! eetmtry, For that 'we haVe- to 
inciustrialis& tbe cOGGbry, Fet· il\dus.. 
tries· We requke poower'and steel. All 
these items which ape importallt have 
been .given hipe\' J'l'iorities, There· is 
the question of social development and 
looial ·w~e, There is a very' pRAy 
and meaRmgml' sente!lCe in· the first 
c~ of 0l.H" dl'IEft Plltft, wlUct1c I 
think sheds.·a lot of light on tlte sllh--
ject. I am qHGtiRg' fr9lll memary. 
The senteRce roo,; same· what llke''tiIill 
"In maJly· eases 'we might be cOldrEBlt-
ed with what might be a soFt of eollw 
fliet between the ecoMIIIic and ·lMfcial 
obj.ectives of a PlaR." Tb4! (fIleHiolt 
is .whether we should gi:ve p!'efe1'ell.C!p 
or priority to social objectives or to 
the economic objectives. If you put 
off social development, including, com-
munity development and aid to back-
ward classes, for some time, yo\!. can 
very well increase the alloeatiollj; in 
respect of industry, power, shipping, 
trllllSPOl't etc, But some sort of bal_ 
anee has to be struck between econo-
mie and social. objectives. It is really 
a pity that in that process, shipping 
has been alfected. But it could· be 
liven a priority only against thia 
background. 

The eoUnfry 'shoulU be prepared to 
gird. UJ) it,lolna, .. tighteR iW bell' 
fl.Wher ... al to· in~'~ toW 
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allocations for the Plan. The draft 
Plan has come up for discussion here. 
I also understand that a committee of 
Parliament-Committee B--has- al.8& 
considered the various alloclrtions fen-
'l'ransport and Communica tibrls etc. 
I eould not attend tliat meeting, be. 
cause I got the notice very late· ndI 
could not get time. BUt I leam: on 
gOOd authority that not a single Mem" 
ber of I"lIrliament represented on 1!lat 
committee stated one' word allout 
shipping, I Vf!tY much welcome all 
the emphasis that has been laid and 
I also take note of what Shri Nair 
just now said. Some other Member 
said, it might· be inetfl!CtIveftt!ss of 
the Mintster and he might not have' 
put up OUr case to the Planning Com-
miasiOll; I most humbly sUjlgest that 
even now the bird is in their hand_ 
Let them slip it away. 

Shri BadIIa Haman: We will ginger 
it UP. 

Shri HaJ Bahadur: I am very glad 
that. the House has been very generoUs 
in coming out with its support to this 
MilW;try fOr its allocation, We wel-
come that, but We cannot lose sight 
of the broad J)erspective of the Plan. 
Against that context alone, we would 
ask for allocations. I think Shri 
Raghunath Singb. has very ably pllt 
the case; I cannot pw.t the case more 
ably than he has done. 

Stffi· PlUlilllyaadt (PerMnbalur): 
EvMf now we are· spendmg" lt~ 290 
crort!ll, 

Dr. •• S. /mttiJ (Nagpm-): When 
that CD!nftlittee was appointed, what' 
were th~ terms' of 'l'I!ferenee< . gift!n t. 
that . cOlllflltiee! 

Shri RaJ Bahadur: They were dis-
cussing the Plan allocations generallY. 
AllooatiGn f~ ~. wu part' of 
the varlOua aitlocRtollll anll a1tefttitlJr 
could him! been iIrrifet:l; 

In the draft· Plan, the last senteuce 
on shippiRg is: 

'-:t'tle< que\l'tion CIf'mak!ng adI!f~ 

tiona" al1&tmettt f~ ~ Win 
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be considered before the Plan is 
:~ .. 
'n1e Planning Cormnission as well !IS 

_~e ;p.~e~t .WU! be the final autho-
,r#y .to ~cide. 

Shrl T~ (Madurai): Has 
the Minis.try plaCed any counter-pro.. 
'p~ before the Plannin, Commis-
sion? 

·8lari Sa; ~:SUJ:ely. T~e 
iNatioDalShlpping l30exd SilIlt its re-
.commendation .to .the ~try. 1 
will not .repeat those iii\ll"ei. They 
wanted a net addition of 5.1B,OOO.Re-
.placements ·.would have totlllled to 
-l'12,000 ·GRT. .So, the gross adcUtiQIlS 
.recommen4led by them total up .to 

. • 110,000 .GRT. They xecommended 
that we .should achieve the fi(Ure of 
·14,2ll;OOO GilT tons by the end of the 
'1:hird Plan period. The .l\4iniitry 
.(lOI}sidMed. . these ugures to·be realistic 
and sUPPDl'ted in toto the,;e J."ec;Qm-
mendations and We sent them to the 
Planning Commission and other bodies 
-ooncarned. As I ./iaid just now, 
.against 'the .perspet;tive of. the various 
.priorities allotted .to. other ~tems,they 
thought that a target of 200,000 tons. or 
to be more accurate, 1BO,OOO tons would 
s~ce for shipping. Of course, two 
more ships will be purchased by the 

. -Home Ministry and they would make 
it 200,000 G.R.T. tons in alL That 
means, the total target for us is 
'UO,,;OOO tons. The total allocations 
that have been made are Rs. 55 crores. 
To thi9 can be added Rs. 4 crores 
which is likely to be contributed to 
-Shipping Development Fund and 
',Rs. 7 croras may be taken as contribu-
tion from the private sector. The 
total comes to Rs. 66 crores. Out of 
this Rs. 3.50 crores have to be taken 
out for training institutions, seamen's 
welfare, sailing vessels etc. The total 
allocations left for shipping would be 
Rs. 112.50 crores. To this, Rs. 2 crores 

. Plight be added, which will be made 
Available by the ,Home Ministry. In 
this context, I would beg of the hon. 
Members to kin'lily bear in mind that 
wh,atever the Ministry could do has 
been done. 

I will now refer in brief to thP 
points that have been made by Shri 
'Raghunath Singh. He has, of .course, 
u usual, given us a torrent of 11.00II 
of statistics that I once thought J 
might be drowned in ·that.So, I can-
not reply to ihim statistics by statistics, 
So far as statistiCs are concerned, I 
can only say that We have laid all the 
statistics necessary for this pul'pClIIe 
before the Planning Commission, in-
cluding the point made over and over 
again that' We are spending every 
year to the tune of about RB. 150 crores 
on our :foreign freight ibill, before 
them. -

So far as ·the National Shipping 
Board is concerned, it was pointed out 
that their views are not properly res • 
pected. I can assure Shri Raghunath 
.Singh without any reservation in my 
.mind that we give the highest respect 
to their recommendations but it is 
only in, the context of. the, total resour-
ees of the eountrythat we can CODsi-
der their recommendations. So, there 
have been some modifications in the 
recommendations made by them . 

Then he made the point, which was 
referred to by others also, that no pro-
vision has been made for the second 
shipyard in the Third Plan. I think 
that complaint is not quite correct . 
,Because, for the second ship yard 
Rs. 20 crores have been earmarked. 
The only qualification is that it has 
been included in category C, which 
means that we shall have to find 
foreign exchange. That has got ~o be 
done. For the Hindustan Shipyard 
also the Planning Commission has 
allotted Rs. 10 crores, out of which 
Rs. B crore~ would be by way of /lUb-
sidy and 2 crores for development. 
Even for the dry dock in the ship 
yard a foreign exchange provision of 
Rs. 2 crores have been made and 
credit might be made available tor 
that. . 

Another point was that tonnage is 
lyingidle in the world and it is a 
p~er's ~ket and We can take ad-
vantage pfit to ~,to, olll' ~pping 
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[Shri Raj Bahadur] 
tonnage. This point was made in t.he 
context of our foodgrains cargo from 
. America. So far as that is concerned, 
I can assure the House-I wish Shri 
Raghunath Singh was here at this 
time-that we would do our utmost to 

. take advantage of this opportunity 
that haa been offered to Indian ship_ 
ping in the form of this foodgrains 
cargo. I have once conveyed to ~ 
House that we are considering certain 
propo.als how without putting addi-
tional burden or additional pressure 
on our foreign exchange resources we 
may provide fOr additional shipping 
throU&h some arrangement 

So far as Indian shipping is con-
cerned, I take this opportunity to 
make an appeal, which I have already 
done, to them again that they should 
also take advantage of this particular 
opportunity. This is an assured cargo 
and it will be available for four years. 
Apart from that we are in the process 
of promoting and building up our iron 
ore exports to Italy, Rumania and 
Japan. For a period of ten to twenty 
years we can look forward with con-
fidence to the fact that our shipping 
will definitely get the cargo that they 
need,. Then our export an~ i:im.port 
traffic is increasing. In 1957 I thought 
that perhaps that was the peak year. 
We got the highest figure of traffic 
for our ports. That might have been 
due to the closure of the Suez Canal 
and. its ?pening up subsequently. But 
agam this year our ports have handl-
ed a larger volume of traffic. Bombay 
has touched another record figure of 
over 13 million tons of cargo. 
Calcutta has also a higher figure than 
it had last year. So our traffic is 
building up and our trade is growing. 
There can be no doubt., that the 
Indian shipping companies both in the 
private and the public sectors can look 
.forward confidently to an assUl"!ed 
future. It is time that they took some 
risks, even if risks are inV'Olved now 
and also employed whatever resourc~ 
they could harness for this purpose to 
build up shipping tonnage. ' 

So far as laid up tonnage and opera-
tion of food ships are concerned, Shri 
Raghunath Singh seems to be labour-
ing under a feeling that although we 
have to spend about Rs. 18 crores-
we shall have to spend about Rs. 18 
crores or more per annum for the next 
four years for the import of our food-
grains cargo-we are not prepared to 
lay aside that sum by way of an ad-
vance or something for building up our 
tonnage. A very pertinent question was 
asked by the han. Sp: aker when he 
was in the Chair. I think it is my 
duty to make a reference to that. The 
only fact of the situation is that so far 
as the payment of freight is concerned, 
that is an inevitable thing. It is as 
inevitable and indispensable as food 
which we require every day. We have 
got to have food every day to sustain 
our body. But if we try to save that 
food to buy a house or to buy some-
thing by way of an ornament for our 
betterhalf, we shall have to starve. We 
cannot do both the things at the same 
time. So that particular freight that 
we have got to pay is inevitable un-
less we get some credit or loan some_ 
where. 

Another point was made by Shri 
Raghunath Singh, namely, that this 
foodgrain cargo can be subsidised so 
far as our shipping companies are con-
Cerned. We are facing it paradoxical 
situation in so far as if we pay a higher 
rate to our shipping companies, our 
freight bill in spite of the American 
share of the cargo will go up to that 
extent. In case that happens, you can 
very well realise what the Public 
Accounts Committee and hon. Mem-
bers of this House will say, that is, if 
we cannot transport our foodgrains at 
the cheapest price. It is a known fact 

·that the American Government are 
going to subsidise their flag carriers. 
But we cannot take advantage of that 
situation to subsidise our shipping. We 
will try that in this process of selecting 
our foodgrain carriers, foreign or 
Indian, we utilise the opportunity to 
build up our tonnage and expand it as 
best as We can. So far as the rates 
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are concerned, I think we shall have to 
iake and accept the market rates. 

Another point that Willi made /Was 
that we have paid B.s. 15 crores for 
purchase of ships but we have not put 
up a new shipyard. I can only say 
that I have tried to remove that parti-
cular impression. :The Cochin ship-
yard' is bound to come. We have al-
ready taken steps for that. Land is 
being acquired and we have reques~ed 
the Kerala Government to do that for 
us. Recently we sent an officer to 
Cochin to make some arrangements for 
it. Whatever finances are necessary 
for that, we hope will be forthcommg. 
This would dispose of the amendment 
that has been moved by Dr. Samant~ 
sinhar and I hope with this assurance 
he will be able to withdraw it. 

17 hrs. 

So far as the main resolution is con-
cerned, I would request Shri RaghU-
nath Singh to bear in mmd that we 
are very much appreciative of the 
efforts that he has been making and of 
the powerful advocacy that he has 
been doing for Indian shipping. It is 
not out of any disregard of his feel-
ings or for the feelings of the Members 
of the House that we are not goin:g at 
the pace that they would like us to 
go. But, there are certain limitations 
which are inevitable. We shall try 
oux level best to increase our shipping 
tonnage' in the Third Plan period. We 
shall take the fullest advantage of the 
fciodgrams deal as well as the iron ore 
export deaL I would request him to 
withdraw the Resolution. I hope Shri-
mati Ila Palchoudhuri also will kindly 
withdraw the amendment. 

Ch. Ranbir Singh, made a strong 
point in favoux of shipping. I must 
congratulate him. He said, for the 
sake of shipping, he was prepared to 
eat coarse grains, millets or jowar if 
it would effect some saving for ship-
ping. Ch. Ranbir Singh has given us 
anew slogan to have more ships: let 
us eat coarse grain and build up ships. 

Shri D. C. ShamIa: By Ch. .RaJ$ir 
Singh's eatin&c~se gain, how: much 
money will ~ saved,. _ 

Shri Ba,i DabaIlur:' He wants· us all 
to eat cOarse grain. 

PlUlliit Thakur. iJq Bharga~a (His-
sar); liaJra is pernap~ more cost.9'· 
. than· wheal .now. 

bari Kaj Baoadar: 'J.'hen, there wiil 
be no savmgs, 11 It 15 more cbStly .. 1 
apprec18te tile te,wng and 1 aPPl"e-
clate the anxiety ann ·concer,. that 
they have shown. - 'J.'ney may· rest .as-
sured that this .Ministry is not .1Ileli-
ective. We are trying to put UP the 
case. - We also want that, in some 
committees when you sit .and examinl! 
-proposals, you should lend us your 
suppoJ:t. at that .time. Otherwise, it is 
said; -perhaps the Transport Mi.,istry 
offer its separation from Railways is 
regar-ded as a new Ministry and it 
has sometimes got tq face a situation 
which an upstart has got to face. We 
are looked at with some sort of ap-
prehension, same sort. of SUSp1Clon. 
You are very right when you said that 
foreign shipping eompanies look 
askance at us. We are not getting 
that amount of crecUt or loan for ship-
building that we are gettin& for pro-
jects. 

Shri Prabhat Kar (Hoogbly); You 
have not said anything about tankers. 

Shri Ba,i Babadur: 1 am sorry. I 
would say this for tankers. We have 
got tankers. They are employed on 

. eoa"Stal trade. We are very much 
eager to have tankers for ocean-going 

. trade "to' import crude oil. We are 
trying to enlist the co-operation of 
the Ministry of Oil. They are help-
ing us. I may take the House into 
confidence and say, ultimately, two 
companies have agreed to give us 
tankers which are at present charter-
ed with them. A lot of money is 
earned by these companies by em-
ploying their owu tankers. They ware 
not going at the speed that we want-
e:::. We put three alternatives before 
them: either they take a tanker from 
us or they sell one of their tankers 
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l{aIiIri lia,j BahaI:Wr] 
to us or· 'tft8T "8OCept tIIlyment in llOn-
convertible rupees. '.c.hey _ve chos-
en the second alternative. Burma 
Shell and Stanvac have made offers. 
In the course of this year or as early 
as lIOSSible, ·we IAaJl be .able to get 
MvO tankers. I ,think the .third C17ID-
pany. Caltell: will also..tall .in Jme-.anel 
1 will be able to report on that matter 
as well. 

I .thank the House for the powerfui 
JiIUUlOrt that they have given anel 1 
l\P.Peal to Shri Raghunath Singh to 
lwldly withdraw his Resolution. 
.. bIW BacIulDal.b.S~: Mr. Cb.1W'-

'man. 1:thaIIk.my .wends Pro Saman-
Uimbar. iIihI:i. .Ballba J:iaman, Chi Ran-
40Iir SiJIgh, .8et.h Acbal .SiIIgb. Shti 
lIard.eo .&l.atak for their Sllppon to 
this Rasol\UiQ:n.J ust as in tile House 
.of· CQIJUIlOnS, wheJU!l/a"Ul.ere i8 a 
.ciebate .0n.fGrei.gn a1fairs, all the House 
,a .of .. GIle. opinion, one :policy, we are 
~diDg.Ame..as was shiIIPing i8 COIl-
Ull'ned. .:llhue.is DDt.a ~ wor<1 . 
opposition irom .any ~orner. This 
House lis .~us, this House is 
.one and..<we lJQpe that ,this will give 
.=ore .strmlgth.,and cow:ageto ·our 
Shipping. Minietry ito .press on the 
Planning ~CommissiDn .to .~ve it at 
least as. 100 crores and make :ihe 
target 5 lakh ions. The hon. Minister 
said that he will do his best for ship-
ping. We want more and more and 
more. .1 think Chi Ranbir Singh has 
depicted the . true character of the 
Inclain citizens that they are ready to 
make any sacrifice in order to build 
ships. That is the .spirit of India. 
Take advantage of this spirit of lnItia 
to have our ships moving in each II!ld 
£>I'ery .comer of the world with the 
Indian Tricolour Flag, hoisting the 
F.lag of our ~ory. 

With ,these ,WQIds, I ~thdraw the 
Jl.esolutilllJ1. 

Mr. "Chairman: As for the amend-
ments, do the hon."Members concerned 
want to withdraw them? 

·8b.r1mati .Da Palchoudharl: I beg 
.. 18awe.of .the Houae .towitbdraw my 
. 4l11ePdmellt. 
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Dr. Spmaptsjnhar: I beg leave of 
the House to withdraw my amend-
ment. 

.Ml". (lbajmnap: Do the hon. Mem-
Ws have the leave of the Houae to 
:withdraw .their amendmentl. 

. BoD. 'Members: Yes. 

DIe .. 4mCBdments were, 1111 lellve, 
withd'l7G\lln. 

Mr. ()hail'lDaD: Does the hon. i\4em-
·ber '8hri ·Raghunath SiDlfh have .'be 
lE;ave of ·the HoWIe to withdraw his 
~olutionf 

,Mao. ·lIIeIDHlS: Yes. 

The Resolution WIIS btl lellve, 
1Dithdrawn. 

17.06 hrs. 
RESOLUTION RE: NATIONALISA-
TION OF GENERAL INSURANCE 

Shri T. B. Vittal Bao (Khammam): 
I .b~i to move: 

"This House is of opinion that 
Geoerallnsurance $hould be 
nationalised." . 
I am .mov4lg this resolution with a 

p\!1'pose. I know that this .subject was 
discuaed .... 

-8hri :PrabhatKar (Hooghly): May 
I suggest that in view of the thin 
attendance in the House, the House 
might be adjourned now? Already. 
it is past 5 P .. M, and if we haV1!'to 
sit till 5.45 P.M. I do not know how 
many of us will be here. Sbri T. B. 
Vittal Rao has already moved his re-
solution, and this can be taken up on 
.the .MXt non-official day for resolu-
tions. 

Mr. Chairman: Is it the desire of 
.tbellouse that the House may adjourn 
.11cnv7 

Bon. __ hers: Yes. 

17.08 hrB. 
The . Lok . Sabha then iIIi;QSlmed &in 

.Eleven of the Clock on Mtmd4t1, ·the 
21st Nouember, 1960f,KaffiJc4 30, 1882 
·(Sakl!.) • 




